LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

BULLETIN PART -1
(Brief summary of proceedings)
Friday, 30 September 2016 / 08 Asvina, 1938 (Saka)

No. 40
2:00 P.M. Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair
NATIONAL SONG-VANDE MATARAM

1.2.02 PM | Obituary References:
Obituary references were made on the sad demise of soldiers in the terrorist attack in Uri
sector of Jammu & Kashmir and of Shri Mukesh Kumar, Government School teacher who was
murdered in Nangloi.

2.2.07 PM | Government Resolution (Rule 90):

Shri Arvind Kejriwal, Hon’ble Chief Minister moved the following Resolution:
“The Legislative Assembly of NCT of Delhi having its sitting in Delhi on 30 September, 2016:

Condemns in strongest possible terms the cowardly attack on Army Camp in Uri by Pakistan
sponsored terrorists,

Condoles the sad demise of 19 of our soldiers in the said attack,

Congratulates the brave armed forces for giving befitting reply to the enemy forces from
across the border and for conveying stern message on behalf of our country and our people,

Warns Pakistan to desist from repeating such misadventures henceforth,

Urges upon the Government of India to proactively take all necessary measures to ensure that
our Military Installations are fully secured so that tragic incidents such as attacks on Uri and
Pathankot do not recur,

Extends wholehearted support to measures to be initiated by the Government of India for
protecting the people and territorial integrity of our Country, and

Exhorts the Government of India to continue with the time-tested measures to build, sustain
and consolidate the friendly relationship with all neighbouring countries and to isolate rogue
elements which are responsible for causing hardships to people of the sub-continent.”

The following Members participated in the debate:

2. Sh. Manish Sisodia, Hon’ble Deputy Chief Minister

3. Sh. Vijender Gupta, Hon’ble Leader of Opposition

4. Sh. Kapil Mishra, Hon’ble Minister of Tourism

5. Sh. Gopal Rai, Hon’ble Minister of Labour
Sh. Vijender Gupta, Hon’ble Leader of Opposition requested that the name of the Prime
Minister be also included in the Resolution.
Hon’ble Deputy Chief Minister proposed that the names of the Chiefs of three Services, Prime
Minister, Ministers of Home and Defence, all other Members of Council of Ministers and the
people of the Country be also included in the text of Resolution.
Hon’ble Chief Minister agreed and moved the following amended Resolution:

“The Legislative Assembly of NCT of Delhi having its sitting in Delhi on 30 September, 2016:

Condemns in strongest possible terms the cowardly attack on Army Camp in Uri by Pakistan
sponsored terrorists,

Condoles the sad demise of 19 of our soldiers in the said attack,




Congratulates the brave armed forces, Chiefs of three Services, Prime Minister, Ministers of
Home and Defence, all other Members of Council of Ministers and the people of the Country
for giving befitting reply to the enemy forces from across the border and for conveying stern
message on behalf of our country and our people,

Warns Pakistan to desist from repeating such misadventures henceforth,

Urges upon the Government of India to proactively take all necessary measures to ensure that
our Military Installations are fully secured so that tragic incidents such as attacks on Uri and
Pathankot do not recur,

Extends wholehearted support to measures to be initiated by the Government of India for
protecting the people and territorial integrity of our Country, and

Exhorts the Government of India to continue with the time-tested measures to build, sustain
and consolidate the friendly relationship with all neighbouring countries and to isolate rogue
elements which are responsible for causing hardships to people of the sub-continent.”

The Resolution was put to vote and adopted unanimously.

3.2.35 PM | Papers laid on the Table:
Shri Satyendar Jain, Hon’ble Minister of Power laid the copies of the Annual Report of Delhi
Transco Limited (DTL) for the year 2014-2015 on the Table of the House.

4.2.36 PM | Calling Attention (Rule-54):
Shri Rajendra Pal Gautam, Hon’ble Member called the attention of the House towards the
situation arising out of spread of vector borne diseases in Delhi.
The following Members participated in the debate:
2. Ms. Bhavna Gaur
Sh. Nitin Tyagi
Sh. Rituraj
Sh. Anil Bajpai
Sh. Jagdish Pradhan
Sh. Vijender Garg
8. Sh. Vijender Gupta, Hon’ble Leader of Opposition

Nowusw

Shri Satyendar Jain, Hon’ble Minister of Health replied to the discussion.

5./4.06 PM | Statement by the Hon’ble Chief Minister:

Shri Arvind Kejriwal, Hon’ble Chief Minister, requested the Chair that the short duration
discussion listed for the day be postponed keeping in view the sensitive situation prevailing at
the international border.

The Chair directed that the discussion be taken up in the next sitting of the House.

6. 4.10 PM | The Chair expressed thanks to the Chief Minister, Deputy Chief Minister, Leader of
Opposition, all the Members of the House and others for their co-operation in smooth
conduct of the Session.

7. 413 PM National Anthem - Jan-Gan-Man
The Chair adjourned the House sine-die.

Delhi Prasanna Kumar Suryadevara
30 September, 2016 Secretary
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